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Ringfeder Power Transmission India Private Limited|

13-5ep-25

25,12,222.00

25,12,222.00

Operational

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Satish Chandra Sanwalka

09-5ep-25,

48,00,813.00

48,00,813.00

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books

Ashok Malhotra

15-5ep-25

20,00,000.00

20,00,000.00

Operational

Claim Admitted as per Documents and
information furnished by the Claimant

Shakti Steel

15-5ep-25

4,83,738.00

Operational

4,83,738.00

Claim not Admitted due to the lack of
Documents and information furnished by the

BALLKINGS

15-5ep-25

29,89,046.00

23,15,000.00

Operational

6,74,046.00

Claimant
Claim Admitted s per Documents and

information furnished by the Claimant. Position
of claims may be updated revised once books

£ arenunte nf D1

QW AGRO

15-5ep-25

6,21,999.33

3,14,653.00

Operational

3,07,346.33

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books

b accounts nf c1

BSW Taols Corporation

15-5ep-25

15,16,773.34

15,16,773.34

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books

Menon Pistons Ltd

15-5ep-25

52,50,000.00

52,50,000.00

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books

f accounte of £

e rocaied

ZITHER MACHINE TOOLS INDUSTRIES

15-5ep-25

8,02,073.00

8,02,073.00

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

M/s Merlion Tools Pt Ltd

15-5ep-25

2,92,803.00

2,92,803.00

Operational

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Utsah Engineering Pvt Ltd

15-5ep-25

1,

10,00,000.00

1,10,00,000.00

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Tirupati Hydropneumatics &Services

15:5ep-25,

12,07,415.00

12,07,415.00

Operational

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Lancer Tools Private Limited

15-5ep-25

5,15,908.36

5,15,908.36

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Rajkot Golden Transport

15-5ep-25

1,89,680.00

Operational

1,89,680.00

Claim not Admitted due to the lack of
Documents and information furnished by the
Claimant

Hi-Tech Tools and Gauges

15-5ep-25

82,423.00

82,423.00

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Namoh Tooling

15-5ep-25

7,552.00

7,552.00

Operational

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Micron Machines

15-5ep-25

23,11,267.20

23,11,267.20

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Uno Minda Limited

15-5ep-25

1,

92,65,945.00

1,30,80,000.00

Operational

61,85,945.00

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Sharda Sales Private Limited

15-5ep-25

1,54,508.00

1,54,508.00

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

National Stock Exchange of India Limited (NSE)

15-5ep-25

24,52,040.00

24,52,040.00

Operational

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Namita Electro Traders

15-5ep-25

51,07,326.00

37,49,683.00

Operational

13,57,643.00

Claim Admitted as per Documents and
information furnished by the Claimant. Position

Jai Automation

15-5ep-25

6,69,590.00

6,69,590.00

Operational

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Son Electricals and Electronics,

15-5ep-25

27,59,722.00

Operational

27,59,722.00

Claim not Admitted due to the lack of
Documents and information furnished by the
Claimant

Nippon Oil Pump India Private Limited

23-5ep-25)

16,04,246.00

16,04,246.00

Operational

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

United Freight Carrier

19:5ep-25.

5,37,873.36

3,25,600.00

Operational

21227336

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

HAnd V Metal Craft Private Limited

28-5ep-25,

1,

71,79,069.32

1,71,79,069.32

Operational

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will he received

Amrit Casting

01-0ct-25

3,

47,23,282.00

3,46,99,615.00

Operational

23,667.00

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books

areaunte nt R

CHAWLA IRON & STEEL CO

01-0ct-25

35,83,816.00

35,81,908.00

Operational

1,908.00

e e
Claim Admitted as per Documents and

information furnished by the Claimant. Position
of claims may be updated revised once books

H.V INDUSTRIAL CORPORATION

01-0ct-25

84,91,020.00

58,60,869.00

Operational

26,30,160.00

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Nexco Automation Technologies Private Limited

10-0ct-25

47,29,807.00

30,97,405.00

Operational

16,32,402.00

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Chuckmatic Private Limited

11:0ct25

1,

25,51,570.79

77,66,710.00

Operational

47,84,860.79

Claim Admitted as per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Airtech Private Limited

16-0ct-25

58,81,973.40

43,58,934.00

Operational

15,23,039.40

Claim Admitted s per Documents and
information furnished by the Claimant. Position
of claims may be updated revised once books
of accounts of CD will be received

Total

1

627551110

13.35.00.08022

1219596869

10570462.19|

Notes:

1. The above lst of creditors d
2. Claims of the creditors have been verified (to the
3. The Interim Resolution

as on October 27, 2025.

ed or not admitted basis the list and workings provided by the Creditors.

v
extent possible) and admitt
F ol

itted. when h

linformation

‘dance with Regulation 14 of

Resolution Process for Cornorate Persons) Regulations. 2016.




